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OFFICE CIRCULAR

Due to the fire and resultant disconnection of power supply in the building of
Core - 3 & 4 of SCOPE Complex, the COURTS could not function in APTEL on
15.09.2016. Accordingly, Hon’ble Chairperson had ordered that 5" November,
2016 (Saturday) shall be “WORKING DAY” in Appellate Tribunal for Electricity in
lieu of the non-working of the Courts on 15.09.2016 on account of fire incident and

disconnection of power supply in the building of Core- 3 & 4 of SCOPE Complex.

In view of the above, now it has been further ordered by the Competent
Authority, APTEL that 26™ November, 2016 (Saturday) shall be a working day in
APTEL instead of 05" November, 2016 (Saturday) in lieu of the non-working of
the Court on 15.09.2016 on account of fire incident and disconnection of power
supply in the building of Core- 3 & 4 of SCOPE Complex.

This issues with the approval of Competent Authority, APTEL.

(Dr.Ashu Sanjeev Tinjan)
Registrar, APTEL
Copy to:

1. Administration Section
2. All the Notice Boards of the Tribunal

3. All the PPS/PS to Hon’ble Judicial Members/Members for submission of this
Office Circular before the Hon’ble Members for information.

4. Bar Room of APTEL
5. APTEL Website
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